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None ~:r present for the applicant. 

l 
· On the:last dates the applicant prayed 

l 
j 

for time to file an MA for amendment in the 

OA b·..lt no M such MA to amend the 0..1\ has £:! 

been filed so far. Today none is present. 

for the applicant. we feel that the 

applicant has lost interest in this OA. 

Therefore, this OA. is dismissed in default 

and for non prose cut ion. 

(N. P. NAWANI) 
AO.M!NZ.:.TRATlV£ MEMBER 
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